Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 21.04.2025 TO 25.04.2025

S. APPEAL NO. FINAL ORDER NO/MISC DATE OF ORDER DATE ON WHICH
No. ORDER NO RECEIVED FROM THE | ORDER SENT FOR
PS TO HON'BLE DISPATCH
PRESIDENT/MEMBERS
FINAL ORDER NO.
1. C/50098-50100/2017, | F.0/50483-50486/2025 17.04.2025 22.04.2025
C/50280/2017
2. C/50767/2020 F.0/50488/2025 17.04.2025 22.04.2025
3. C/50768/2020 F.0/50489/2025 17.04.2025 22.04.2025
4. C/51699/2018 F.0/50497/2025 21.04.2025 22.04.2025
5. C/50595/2024 F.0/50499/2025 21.04.2025 22.04.2025
6. C/51713/2023 F.0/50503/2025 23.04.2025 24.04.2025
7. C/50522/2024 F.0/50504/2025 23.04.2025 24.04.2025
MISC ORDER NO.
1. C/51142/2022 M.0/50362/2025 17.04.2025 22.04.2025
2. C/54813/2023 M.0/50363/2025 17.04.2025 22.04.2025
3. C/50015/2024 M.0/50364/2025 17.04.2025 22.04.2025
4. C/55840/2023 M.0/50365/2025 17.04.2025 22.04.2025
5. C/52346/2024 M.0/50366/2025 17.04.2025 22.04.2025
6. C/50425/2021 M.0/50379/2025 23.04.2025 24.04.2025
7. C/50221/2021 M.0/50389/2025 23.04.2025 24.04.2025
8. C/53912/2014 M.0/50390/2025 23.04.2025 24.04.2025
9. C/53913/2014 M.0/50391/2025 23.04.2025 24.04.2025
10. C/54285/2014 M.0/50392/2025 23.04.2025 24.04.2025

DEPUTY/ASSISTANT REGISTRAR

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the
parties and public at large thus all the interested parties and other information seekers under R.T.I. Act may download there
orders from CESTAT website.




